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Central Administrative Tribunal

CENTRAL ADMINISTR.
CUTTACK BENCH,
ORDER St
COURT NO. : 1
18/05/2020
0.A./260/175/2020 MANAGOBINI
-\V/S-
D/O POST
ITEM NO:10
FOR APPLICANTS(S) Adv. : Mr. D. K. Mok
FOR RESPONDENTS(S) Adv.: Mr. P.R.J. Das
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